CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH
NEW OELHI,

0. A, No, 2680/91 "

New Delhi, this the 22nd day of Sent, , 1994
Hon*ble Mr Justice S,K,Dhaon, Act?.Chairman

& Hon'ble Mr B8, N,Dhoundiyal, Member A)
5 Shri Gauri Shankar S/0 Shri Badri
substiture Loco Cleaner,
under Locoforeman,
Northern Railway,
Lakashar & 8 ors, ;
eee oo c0veses Bppllcants
(through Mr B, S,Mal nee, Advocate).
; ver sus
s,
» Union of India: Through
1, The General Mznager,
Northern Railuay,
Baroda House,
Neuw Delhi,
2. The Divisional Railway Manager,
Northern Railway,
Mor arabad,
A 3, The Assistant Mechanical Engineer,
Northern Railway,
; Mor adabad, e oo see Respondents,
) !\ ( through Mr K,K,Fatel, Advocate),

OR DER (OF AL)

JUSTICE S, K, DHADO N, ACTING CHAIRMAN

For orders, see order of date passed
in 0, A, No, 2678 of 1951(Munish Kumar Sharma and

others vs, Union of India and others),

€ %" Dho%gdiyal ) £ & Kzixaon )

Member (A) Actiny Chairman,
22nd Sept, , 1994
(sps)




